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Through 

Dr. D. Shanmuganathan 

Standing Counsel of Tamil Nadu 

National Green Tribunal 

Southern Zone 



BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No. 95 of 2023 (SZ) 

 

In the matter of: 

1. P. Kannapan, 

510, The eponjan, 

Tsunami Quarters, 

Thayhuthahi’ Kuppam, Cheyyur, 

Kancheppuram 

 

2. D. Moorthy 

S/o. Duraikomnan, 

Tsunami Quarters, 

Thaghuthalikuppam, 

Cheyyur, 

Kanchepuram                   …Applicant(s) 

Versus 

 

1. The Tamil Nadu Coastal Zone Management Authority, 

Rep. by its Member Secretary, 

No.1, Jeen’s Road, 

Panegal Building, 

Grand Floor, 

Saidapet, 

Chennai – 600 015 

 

2. The District Collector 

Chengalpet District, 

GST Road, 

Chengalpattu – 603 001       …Respondent(s) 
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